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SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (O...... CC 23627/ 2016
(Arising out of inpugned final judgnent and order dated 03/08/2016
in WC No. 7309/2016 and 09/09/2016 in RA No. 267549/2016 in WC No.
7309/ 2016 passed by the Hi gh Court of Judicature at All ahabad)

I NDI AN O L CORPCRATI ON LTD. AND ORS. Petitioner(s)
VERSUS
M S. | NDO TRADERS CORPORATI ON AND ANR. Respondent ( s)

I.A 1/2016(with c/delay in filing SLP and office report)
Date : 02/01/2017 This petition was called on for hearing today.
CORAM :

HON&#39; BLE MR JUSTI CE MADAN B. LOKUR

HON&#39; BLE MR, JUSTI CE ADARSH KUVMAR GCEL
Petitioner(s) Ms. Meenakshi Arora, Sr. Adv.
Mal a Narayan, Adv.
Rahul Narayan, ACOR
Shashwat Goel, Adv.
Respondent (s) M. Pallav Shishodia, Sr. Adv.

Ms. Garinma Prashad, AOR

JS55J

UPON hearing the counsel the Court made the follow ng

ORDER
Li berty to file addi ti onal docunent s Wit hin f our
weeks.
( SANJAY KUMAR- | ) (JASW NDER KAUR)

AR- CUM PS COURT MASTER



